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 थी  मनीराम  बागड़ी  (हिसार) :
 अध्यक्ष

 महोदय;  नियम  222  में  मैंने  एक  नोटिस  दिया

 है,  मैंने  निधम  377  में  एक  विषय  पढ़ा  था  कि

 टारीवासी  संघ  को  विमुक्त  जातियों  में  शामिल

 किया  जाए  1

 अध्यक्ष  महोदय  :  मैं
 देख  रहा  हूं  ।

 ait  मनोराम  बागड़ी  :  और  उसके  उल्टे,

 अध्यक्ष  महोदय  :  वह  करवा  दिया  है,  भाज

 हो  जाएगा  |

 sh  मनीराम  बागड़ी  :  आप  कहोगे  तो

 होगा  ।  मैं  उनको  थोड़े  ही  जानता  हूं,  आपको

 जानता  हूं  ।

 MR.  SPEAKER.  ।  have  got  it.  They
 will  issue  the  necessry  corrections  today,

 -ी  राजनाथ  सोनकर  शास्त्रो  (सेवपुरी :
 अध्यक्ष  महोदय,  पिछले  दिसम्बर  में  एक  ध्यान-

 क्षण  प्रस्ताव  भाया  था  जिसमें  1  करोड़  की

 चोरी  का  मामला  था  भर  उस  पर  बहस  हुई  थी

 डी०  सी ०  एम०  के  सिलसिले  में  ।  अब  -

 और **  विदेश  जा  रहे  हैं,  करोड़ों  रुपया  जमा

 करने  के  लिए।  फाइनेंस  मिनिस्टर  यहां

 बैठे  हुए  हैं,  आपने  कहा  था.  कि  इन्क्वायरी

 करवायेंगे  ।

 अध्यक्ष  महोदय  :  इन्क्वायरी  करवा  ली  है।

 No  name  will  go  on  record.

 थी  राजनाथ  सोनकर  शास्त्री :  उसका

 उत्तर  नहीं  मिला।  ये  लोग  तब  तक  चले

 जायेंगे ।

 SHRI  AMAR  ROYPRADHAN  (Cooch

 **Not  redorded.

 APRIL  5,  1984  PapersLaid  -

 Behar):  Sir,  I  draw  the  attention  of  the
 hon.  Minister  that  India-Bangladesh..,

 CUnterruptions)

 MR-SPEAKER  :  Now,  Papers  Laid  on
 the  Table.  Shri  Ansari.

 12.01  hrs.

 PAPERS  LAID  ON  THE  TABLB

 Review  on  the  working  of  and  Anoual
 Report  of  Indian  Road  Construction
 Corporation  Ltd.  New  Delhi  for  1982-83.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND  TRANS-
 PORT  (SHRI  Z.R.  ANSARI)  :  I  beg  to
 lay  on  the  Table  a  copy  each  of  the
 following  papers  (Hindi  and  English
 versions)  under  sub-section  (1)  of  section
 619A  of  the  Companies  Act  1956.0  :

 (1)  Review  by  the  Government  on  the
 working  of  the  Indian  Road
 Construction  Corporation  Limited,
 New  Delhi,  for  the  year  1982-83.

 (2)  Annual  Report  of  the  Indian  Road
 Construction  Corporation  Limited,
 New  Delhi,  for  the  year  1982-83
 along  with  Audited  Account:  and
 the  comments  of  the  Comptroller
 and  Auditor  General  thereon.

 [Placed  in  Libary  See.  No.  LT-8086/84].

 Annual  Report,  Annual  Accounts  and
 Review  on  the  Working  of  Technical  Teachers
 Training  Institute  (Eastern  Railway)  Calcutta
 for  1982-83"and  statement  for  delay  in  laying
 the  papers,  Annual  Accounts  of  Jawaharlal
 Nehru  Uuiversity,  New  Delhi  for  1982-83

 and  Statement  for  delay  in  laying  the
 Accounts  etc.  etc.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRIES  OF  EDUCATION  AND
 CULTURE  AND  SOCIAL  WELFARE
 (SHRIMATI  SHEILA  KAUL):  I  beg  to
 jay  on  the  Tabl—


